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able items respectively. The rent for scale
furniture let out to Government servants is
worked out on the basis of 23.75 per cent, of
the capital cost and 13 per cent of the capital
cost for non-durable and durable items res-
pectively.

The break-up of those is asunder:
o - Durublc_ Non-
Durable

Per.cent, Per cent.

Interest . 3-25 3-25

Maintenance 5°25 850

Renewals . . . 4'5 12700
13-00  23°75)
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t [RECONSTRUCTION OF THE CONSTITUTION
House

160. SHRI NAWAB SINGH CHAUHAN:
Will the Minister of WORKS, HOUSING AND
SUPPLY be pleased to state:

(a) whether Government propose to
reconstruct the Constitution House; and

(b) if so, what are the details of the
proposal and when it is expected to be
finalised?]
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tfTHE  MINISTER ofF WORKS,
HOUSING aND SUPPLY (SHRIK. C. REDDY)
: (a) Yes, Sir. It is proposed to build a new
hostel. Meanwhile making minor
improvements to the existing building is
engaging the attention of Government.

(b) The details for the proposed new hostel
are being worked out. It is not possible, at
present, to indicate the time likely to be taken
in finalising the proposal.]

t [RESIDENTIAL ACCOMMODATION FOR
M. Ps.
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161. SHRI NAWAB SINGH CHAUHAN:
Will the Minister of WORKS, HOUSING AND
SUPPLY be pleased to state:

(a) what is the type of 24 new flats to be
constructed by Government for the Members
of Parliament and whether land for the flats
has been acquired; and

(b) whether there is any proposal under
consideration by Government to construct
some more single room flats for the Members
of Parliament?]
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+1Tre MINISTER or WORKS,
HOUSING anp SUPPLY (Sum K. C.
Reeny):

{a) 'A° type: 4 Nos

‘D' type 16 Nos.
‘E’ type ! 2 Nos
‘T type 2 Nos.

The site on North Avenue, on which these
flats are proposed to be constructed, is
occupied by the Transport Co of the Ministry
of Defence. Efforts are being made to have the
site vacated. If and when the site becomes
available, construction will commence.

(b) Not at present.]
m s ias wm % aw= i Nand
$53. ot ¥y fw W

o1 frafw, smne st daw ad a7
& fawmfasr § ge o=y see F frEr
T St & Ay W g
STy W g 7
m/-/ PROJECTS UNDER THE SLUM CLEAR-
ANCE SCHEME

162. SHRI NAWAB SINGH CHAUHAN:
Will the Minister of WORKS, HOUSING AND
Suppi/r be pleased to

[ RAJYA SABHA ]
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state the number oi projects each State
Government has sent to the Government of
India for sanction in connection with the
Slum Clearance Scheme?]
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R TR W arAary 2f W E
tTee DEPUTY MINISTER oF
WORKS, HOUSING anp SUPPLY
(Sunt Anm. K. Cranpa): A statement
is attached
STATEMENT
No. of Slum Clearance Projects
received.
Nome of State

Andhra Pradesh.

Assam 1
Bombay 11
Kerala 20
Madras 10
Mysore 17
Rajasthan 2
West Bengal 4

TotAL T2

T[] English translation.



